
 ।  |  we  PHALGUNA  11,

 i  i

 nad

 का

 म  उस  पर  चर्चा  करवा  दूंग
 ।

 थ्री  रामस्वरूप राम  :  ठीक  ही  ।

 Thirty-Second  Repart  of  U.P.S.C.,  कि

 1-4-81  to  31.3.82.  Annual  Repart  etc.

 of  Central  Civil  Services  Sports  Control

 Board,  New  Delhi  for  1981-82,  etc

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  HOME  AFFAIRS  (SHRI

 क.  VENKATASUBBAIAH):  1  beg  to  lay

 on  the  पिह:

 /11  A  copy  of  the  Thirty-second  Re-

 port  (Hindi  and  Enmglish  versions)  ०

 the  Union  Public  Service  Commission,

 for  the  period  from  Ist  April  1981  to

 3tst  March,  1982,  under  article  323(1)

 of  the  Constitution.

 [Place  in  Library.  See  No,  LT-5953]

 $3).

 (2)  (i)  A  copy  of  the  Annual  ।

 port  (Hindi  and  English  versions)  of

 the  Central  Civil  Services  Sports  ८

 trol  Board,  New  Delhi,  for  the  =  year
 1981-82  along  with  Audited  Accounts.

 (ii)  -  statement  (Hindi  and  =  धाए

 lish  versions)  regarding  Review  by  the

 Government  on  the  working  of  the

 194  (SAKA)  #. तर, ह. & है.  274

 Central  Civil  Services  Sport  Control
 Board,  New  Delhi,  for  the  year  1981--
 82.  (Placed  in  Library.  See  No.  ।ा

 5954/83).

 (3) )  A  copy  of  the  Annual  ।
 port  (Hindi  amd  English  versions)  of
 the  Grih  Kalyan  Kendra,  New  ~Dethi,
 for  the  year  1981-82  along  with  Audi
 ted  Accounts.

 (ii)  A  statement  (Hindi  and  English
 versions)  regarding  Review  by  the  Gov-
 ernment  on  the  working  of  the  Grik

 Kalyan  Kendra,  New  Delhi,  for  the
 year  1981-82.  [Placed  in  Library.  S

 1०  LT-5955/83}.

 Annual  Report  etc.  of  Central  Board
 for  the  Preection  and  Control  of  Wofer

 Polution,  Notification  ending

 THE  MINISTER  OF  STATE  OF  THE

 MINISTRY  OF  INFORMATION  AND

 BROADCASTING  AND  MINISTER

 OF  STATE  ।  THE  DEPARTMENT

 OF  PARLIAMENTARY  AFFAIRS

 (SHRI  पि.  ।  ।  BHAGAT).  Sir,  on

 behalf  ०  Shri  Digvijay  Singh,  I

 beg  to  lay  on  the  Table  a

 copy  of  the  Annual  Accounts  (Hindi

 and  Enelish  versions)  of  the  Central

 Board  for  the  Prevention  and  (ा 101  of

 Water  Pollution,  New  Dethi,  for  the

 year  ended  the  31st  March,  1982  together
 with  Audit  Report  thereon,  under  =  sub-

 section  (6)  of  Section  40  of  the  Water

 (Prevention  and  Control  of  Pollution)

 Act,  1974,  [Placed  in  Library.  See  No.

 5956/83].

 COMMITTEE  0  PRIVATE  MEM-

 BERS  BILLS  AND  RESOLUTIONS

 | 104 29181 शह  REPORT

 SHRI  ७.  LAKSHMANAN  (Madrat

 North):  I  bee  to  present  the  Fifty-fourth

 Report  (Hindi  and  English  versions)  of

 the  Committee  on  Private  Members’  Bills

 and  Resolutions.


